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Tour of the Chairman of the
Coir Board

2166. Shri A. V. Raghavan: Will
the Minister of Commerce and Indus-
try be pleused to state:

(a) whether it is a fact that the
Chairman of the Coir Board had
undertaken a tour of forcign coun-
tries;

(b) whether any special benefit has
accrued from this trip;

(c) if so, the details thereof; and

(d) the ecxpenditure incurred on
this trip?

The Minister of International Trade
in the Ministry of Commerce and
Industry (Shri Manubhai Shah): (a)
Yes, Sir. The Chairman headed a
delegation consisting of four members
in 1959.

(b) and (c). Various important
recommendations were made by the
Delegation for promoting exports of
Coir and Coir products. Action is
being taken to implement somec of
these recommendations.

(d) Rs. 65,885.90 nP.
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RE. PROCEDURE

Shri U. M. Trivedi (Mandsaur):
Mr. Spcaker, Sir, 1 had asked your
leave for raising . .

Mr. Speaker: I have so many times
requestecd hon. Members that when
they have any grievance against me,
they can come and settle it with me
in the chamber. They should discuss
the matter with me and then raise it
in the House. I hope that convention,
healthy as it is, would be developed
here. We shall now take up the
Adjournment Motion.





